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DR, KARAN SINGH : The procedare
is, when you board, your baggages is not
checked, your handdag is searched. 1If these
people had brought on board earlier, they
could have left the handbag in the Plane.
We do not search the handbag in the plane
we only search in the case of those who
board. It is enly for them.
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THE MINISTER OF FINANCE (SHRI
YESHWANTRAO CHAVAN]) : (a) Central
loans outstanding agamnst Utter Pradesh at
the end of January, 1972 amount to about
Rs. 743-82 crores.

(b) No amount 1s outstanding from the
State Government towards interest on
Central loans as at the end of January,
1972.
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SHRI YESHWANTRAO CHAVAN:
The Joans are taken for somc definite pro-
grammes as a result of which they create
certaip assets also in the States, I shall give
certain  details so that hon. Members can
understand for what purpose the loans arc
being made use of. The figuies are as
follows :

Loans for development purposes
Rs. 127°76 crores

Block foans for State plan schemes

Rs, 128 crores

Relief towards natural calamities
Rs.  5°26 crores

Rehabilitation of displaced persons
Rs.  2:24 crores

Short-term loans for purchase of

fertilisers .., Re. § crores
Sometimes, money 1s given for certain other
schemes also under this head. For the last
50 many years, the total under this comes to
about Rs. 52 crores. I am mentioning the
different categories just to show that these
loans are being taken for ccrtain specific
schemes, as a result of which they undertake
certain development programmes and achieve
certain results and at the same time create
certain assets. For example, the irrigation
projects and the electricity projects and
assets of the State Gavernments.
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SHRI YESHWANTRAO CHAVAN : 1
said it in so many words. IqaYT garm 3|

SHRI SURENDRA MOHANTY : May
I know the total servicing charges for these
accumulated debts and the amount of Cen-
tral grants to the State of UP ?

SHRI YESHWANTRAO CHAVAN : |
can give the details in regard to the servicing
charges, because they differ from State to
State.

MR. SPEAKER : The main question
was about the loans only.

SHRI SURENDRA MOHANTY : That
means servicing conditions also.

SHRI YESHWANTRAO CHAVAN :
For example, for the block loans for the
State plans, the period is 15 years. The
interest rate per cent per annum will be 43.
I have got similar details. These are really
the servicing conditions.

SHRI SURENDRA MOHANTY : What
is the difference between the servicing
charges and the actual Central grants to the
Government of UP ?

SHRI YESHWANTRAO CHAVAN :
Up to January, 1971-72, the Central loan
budget was Rs. 102 crores. Payments made
by the State Government were Rs. 45 crores,
and the interest was about Rs. 22 crores.
So, the hon. Member can see the conditions
from this.
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The hon. Minister has said that he is
going to create self-gemerating resources.
What are those sell-generating resources
which he is going to provide to the States by
which they are going to generate their own
resources as a result of which the overdraft
problem could niso be solved ?
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MR. SPEAKER : The main question is
only about overdrafts. This supplementary
question does not arise out of it, and as a
matter of fact, this is not relevant.

SHRI S. M. BANERJEE : May 1 know
whether it is a fact that the UP Government
had to take this loan from the Centre and
had also to have resort to overdrafting be-
cause of the need to develop the under-
developed areas of the eastern UP districts
and also to give some relief to the teachers
and Government employees who were agita-
ting for better service conditions and better
wages and if so, in view of the backwardness
of UP, and the fact that half of UP practi-
cally is backward, not educationally but
actually in the matter of industries and other
things, may I know whether these loans will
be written off or some financial aid will be
given to UP for the betterment of the
people of UP ?

SHRI YESHWANTRAO CHAVAN:
There is no question of writing off of the
debts,

SHRI S. M. BANERJEE : May I know
whether aid will be given,

MR. SPEAKER : The hon. Minister has
given a categorical answer already.

SHRI S. M. BANERJBE : Let him not
write off the loans, but at least let him give
aid to the State, Otherwise, all our plans
will not succeed, and none of our plans will
be successful.

Interest of Nationalised Banks in

Agricultural and Neglected
Sectors

*70. SHRI BIRENDER SINGH RAO :
Will the Minister of FINANCE be pleased
to state :

(a) whether interest of Natienalised
Banks in Agriculture, small-scale industries
and other hitherto neglected sectors has
slowed down recently;

(b) if so, the reasons therefor; and

() the reaction of Goverament thereto ?





